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'Aq Act ts repeal the Saurashtra (Abolition of Local Sea Customs . . 

Duties and Imposition of) Port Development Levy -. 

Ordinaucc, -1949 

I BE it enacted by Parliament as fo!loms :- 
I 
I 1. Short title..--This Act mey be called tho Saurashtrs (AbalitIon of 
i Local Sea Customs Duties and lmpositioil of) Port Development Levy 

Repealing Act, 11152. 

3, Repeal of Eaurashtra Ordinance LXXXIIP.of 1949.-The Faurashkr~ 
(Abolitloii of Local S-a Custvms Duties n ~ ~ d  lmpositlon of) Port Develop- 
msut/Lsvp Orcli~~ance, 1949, is hereby repealed: 

Provided that section 6 of tho Genera1 Clauses Act, 199'7 (X cL 1697) 
ahnll apply in relation to such repeal as if the said Ordinarce Lud bcen an 
enactmen& 

8. Repeal of Ord'nance TV oi  1952.-The Snurnsbtra (A5olition oI Local 
Hea Cueto~nfi I ) l ~ t i ~  rind l~npnsi t io~~ of) Port Develppmenn. Levy Repealing 
Ordinance, 1952 (IV of 1052) is hereby repealed. 
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